IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
AT HYDERABAD, -

0.A.No, 692 of 1994, Dated: 17-6=10904,
Betweens -

A.Venkateswarlu coe Applicant

1, Senjor Superintendent of Post Offices, Guntur-7.
2, Superintendent of Post Offices,Nandyal,

3. Sri K,V,Ramana, Asst.Supdt.of Post Offices(HQ); ,
Inquiry Officer, Office of Supdt.of Post Offices,Nandyal. i

k.
cren Respondents.

Counsel for the Applicant -~~~ — "7
-wwusel ror the Respondents 3 V,PBheemanna, Addl,CGSC,

CORAMs

Hon'ble Mr.Justice V,YNeeladri Rao,Vice«~Chhairman
Hon'ble Mr.,R.Ranga rajan s Administrative Member

The Hon'ble Tribunal made the feollowing order:=

Notice before admission. Post on Wednesday the
22-6-1994. Until further orders the enquiry is stayed.

) \ . ﬁl7ﬂ’7‘i_— D,Hi.,' ]
Deputy Registrar(Judl,)

opY. tOotm= '
Copy c—w wriaces,Guntur=7

}: §§E§?{hféﬁaént-of Post Offices,Nandyal.

3. 8ri K,V.,Ramana, Asst.Supdt.of Post Offices(HQ)/Enquiry
Officer,0ffice of Post Offices, Nandyal,

4., One copy to Sril Sanka Rama Krishna Rao, Advocate,1-1-230/9, .
Andhra Bank Lane,Chikkadpally,Hyderabad--20,

‘5. One copy to Sri V,Bhimanna,2ddl.CGSC,CAT . Hyderabad,

6, One Spare,
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